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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).6470/2006

(From the judgenent and order dated 21/12/2005 in WP No. 5454/2005 of The

H GH COURT OF BOVBAY AT NAGPUR)

UNI TED | NDI A | NSURANCE CO. LTD. Petitioner(s)
VERSUS
J. A I NFRA STRUCTURE PVT. LTD. Respondent ( s)

(Wth office report )

(For final disposal)

Date: 17/08/ 2006 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR, JUSTI CE TARUN CHATTERJEE

For Petitioner(s)
M. A K De, Adv.

M. Ashok K. Mahaj an, Adv.

For Respondent (s)

M. Ranmeshwar Prasad Goyal, Adv.



M. Jay Savl a, Adv.

Ms. Reena Bagga, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

By consent of the parties, the matter is adjourned to 29.08. 2006.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



